TELECOM DISPUTES SETTLEMENT & APPELLATE TRIBUNAL
NEW DELHI

No. 1/Judicial/Misc./TDSAT/2012 Dated: 19™ April, 2022

NOTICE

This is to inform that, due to Covid-19 Pandem_ic certain cases
running before this Tribunal could not be taken up. The competent
authority has been pleased to direct that such matters be listed in
batches under the head “For Direction” before the Hon’ble Tribunal.w. e.
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